
PxESEi-AED 

CENTRAL ADMI N1 STRATI VE TRI BUN AL ALLA IABAD BENCH  

Allahabad this the 	19""Th 	day of 	 - 	1994. 

Hon' ble Mr. Justice B.C. z;aksera, Vice—Chairman 
Hon' ble Mr. K. Muthukumar, Administrative Member 

Original Application  no. 83 of 1992. 

1. Dilip Kumar,S/o sari Om Frakash t  Guard, Railway 
Cz uarter no. 511B, Lalithagar, Allahabad. 

2. Fradeei? Kumar Yadav, s/o Sri K.L. Yadav, R/o 
367/322, ,'!,ohatshirnganj, Allehayad. 

A.,p licants 

Counsel for the Applicant Sri sunii Rai 

Versus 

1. The Union of India through the 3eneral 
N. Rly. Earoda House, New Delhi. 

2. The Divisional Railway N.2nager, Northern Railway, 
Allahabad. 

3. The Senior Divisional Commercial superintendent 
N. Rly Allahabad. 

4. The Senior Divisional personnel Officer, N. hly 
Allahabad. 

5. The senior Divisional 	c 	s Officer, N. Rly, 
Allahabad. 

• • • Respond:- nts 

Counsel for the Respondents Ski A.V. Srivastava/F. ::.athur 
Sri B.. caul. 

Alondwith 

Ori gina 1 	ligation n -D. 406 of 1994 

1. subhash Chandra, s/o Sri Raja Ray,, R/o 407, Rajapur, 
Distt. ;1-ahabad. 

2. ,11-i,c)31f.laiii.aa.r, ,>/o 	Prasad, R/o 317, K D.S.A. Ground 

Vers us 

1. jhe 'Llnion of Is ndia through the .,-;:eneral Manager 
r‘• Riy 	3a-zocia 

2. The Divisional Railway ::.anager, N. Rly Allahabad. 
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3. 	The senior Divisional Comercial, Superintendqnt 
N. Rly Allahabad. 

... Respondents 

	

3. 	Original Application 

	

1. 	Syed Nizam Hussain, s/o Syed Ali Has an, A/a 29 yrs. 
R/0 Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District palayum. 

	

2. 	Raoubir sharan Kharwar, s/o Sri S. Sunder, A/a 
R/o 877—A Shastri Colony, Distt mugalsarai. 

iAoipiicants 

Versus 

1. Jnion of India, through 5E-neral Manager, N. 	ly 
Railway Board, Baroda House, New Delr.i. 

2. Chief Commercia;- Silperintendont, N. Rly Baroda 
House. New Deihl. 

3. Divisional Railway Manaoer, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Senir Divisinal Commercial Superintendent, 
N. Rly Nawab Yusuf Road Aliahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/0 n. Singh, a/a 30 Yrs, R/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak moth Pandey, S/0 B.D. Fandey, A/a 30 Yrs. 
R/o Village Kewalpur, post Beri—Visa, District 
Varanasi. 

3. Kamla Kant shukla, S/0 P.N. Shukla, R/o Ram Basic 
Vidyalaya, Daraganj, cIllahabad. 

4. Amar Sath, S/o Mangru, R/o Ram Basic Vidyalaya 

Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/0 K.S. TripatLi, R/o 
Village LaKshagrah, Post Lakshagarh (Eandia), 
Distt. Aliahabao. 

6. shyam Shanker shukla, s/o Sri 	shAla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. 
Allahabad. 

"pplicants. 

uersus 

1. 	Union of India through Seneral ,v. ► anager Northern 

Baroda House, New Delhi. 

33 Yrs 



2. 	Chief Commercial superinteneht, Northern Railway 
Baroda House, New Delhi. 

3. 	Divisional Railway Manager, N. Ely, AllaneLad. 

4. 	Senior Divisional Commercial supreintendent 
N. —ly Allahabad. 

... Respondents 

5. 	Original Application no. 34 of 1993 

1. 	Fazal Karim. '/o Mchd. Kadim, Rio Vi llaae Chakiya, 
House no. 104/241 Rpost Office 3.P.O. Distt Allahabad. 

2, 	Ajay Kashyap, S/0 P.S. Kashyap, Rio 63 J.K. Fourth 
Avenue, Railway Colony smith Road, Allahabad. 

Ap plicants 

Versus 

1. Jnion of India, through General ManaL)er, Northern 
Railway, Railway Board Baroda House N. Delhi. 

2. Chief Commercial Superintendent, N. Rly Baroda 
4 	 House, New Delhi. 

3. Divisional Railway Manager, Northern Railway 
Allahabad. 

4. Senior Divisional Ocmmercial superintendent. 
Northern Railv,,ay Nawab Yusuf Road Allahabad. 

7espondents. 

6. 	Original Aplication no. 32 of 1993 

1. 	Qamrul 12,,san, A/a 29 Yrs S/0 Late Sri S.N. Hasan, 
R/c. 121Dariyacad, Jogighat, Allahabad. 

Applicat 

Versus 

1. 	inion of India through Genral manager N. Rly, Rly 
Boatd Baroda House New Delhi. 

2. 	Chief Commercial superintendent, N. Rly Baroda ,  

House, Nev Delhi. 

•■■•••■••■•••-c-w- 	- 	-••••■••••-•.00■••■■■■•714.-......-••-••, 
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Versus 

The Union of India through the Chairman, Railway 
Board, New Delhi. • _ 	' 

1/ 4  1/ 

3. Divisional Railway Manager, N orthern  Rai lwakr, 
Nawab Alai Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern kai 1 wa y Allahabad. 

Respondnts 

7. 	Original A pplication no. 1782 cf 1992 

1. 	Vinod Kumar Sharma, -i/o Shri Chabi Lal, R/o 17/A 
Lahia Marg, Allahabad. 

2. The lieneral manager N. Rly Baroda House, New Delh:. 

3. - T:2T ivisional Railway Manag 	N • Rly AII:;abbad. 

. . . . Respondents 

Original Application no. 134 of 1992  

1. Sh tam N,7rain Singh, s/o R.N. Singh, R/o Viii & Post 
Jamauli, Distt. Baksur, Bihar. 

2. Ravindia 	 S/o Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil _phoolpur Allahabad. 

3. Ram Bharat, s/o ;irdhari Lal, R/o Deogalpur, post 
Ma 	Mau Aima Distt. Allahaad. 

... Applicant 

Versus 

1. Union of India, through Secretary RailwJy Board, 
Rafi Marg, New Delhi. 

2. General Manager, Northern Railv.ayailway Bhawan 

(Baroda HOU5)) New Delhi. 
5 



Applicant 

Versus 

A. 

1/ 5  1/ 

3. Chief Commercial SuperinIEndent. N. aly RailBhawan 
(Baroda House) New Delhi. 

4. Divisional Railway Manager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

S. 	Senior Divisional Commercial Superintendent, N. Rly 
D.R.M. Office, Allahabad. 

... Respondents 

9. 	Original Application no.352 of 1992 

1. 	Rajendra prasad Pandey, S/0 Sri S.P. Pandey, 
R/o Vill Nanhoopur, P.O. Panara, Distt. Mirzapur 

1. The Jnion of India thrf,,Jgh 3eneral Manager, N. 
New Delhi. 

2. The Divisional Railway ,:anager, N. Rly AllanaOao. 

3. Senior Divisional Commercial supdt. N. Illy DRM 
office Allanabad. 

.... Respondents 

10. Original Application no. 40 of 1994. 

1. p.,a,ndra Kumar, S/0 Sri P.N. Jaisawal, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. R mesh Chand, s/o Sri Late Hari Lal, R/o 19/216 
Luker Gonj, Distt. AlJaabad. 

Applicants 

Versus 

9 

1. The jnion of India through the General Manal;er 
N. Rly Baroda House, Nev Delhi. 

2. Divisional Railway Mana,e , N. Ply Allahabad. 

3. 	Senior Divisional Commervial Superintendent, 
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N. Fly, Allahabad. 

R!,,spondr s 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, A/a 38 Yrs, S/o Sri R.N. Singh 
R/o 183—Alopihagh, Allahabad. 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3 Yrs, S/o Sri G.S. Lal Srivastava 
R/o Village 8 post Sindhora, Distt. Ydrzapur. 

ApplicJnts 

Versus 

1. Jnion Of :ndia, thr)ugh General :::anag-r, Northern 
Railway, Railway Board, Baroda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Baroda House. 
"ew Delhi. 

3. Divisional Railway :4anaier, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 
N. Rly, Allahabad. 

... Respondents. 

12. Original Application no. 39 of 1994 

1. Kadin Ahmad, s/o Sri AbdullSh6foor Kh,n, A/a 30 Yrs 
R/o 182/K/1, A.D.A Colony :ajrcpur A11.3habad. 

2. Bri josh Prasad, S/o Sri Narain Prasad, A/1 26 Yrs, 
93—matiyara hoadm Alopibaqh A A.a!:abad. 

3. Kamlestlh Singh, 	Sri R m Bali Singh, a/a 37 Yrs, 
R/o 129 Alopibaqh, Allahabad. 

4. Rojesh Kuiar, S/0 Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelganj, Allahabad. 

5. Arun Kant srivastv6, s/e sr: M.P. Srivastava, 
a/a 	Yrs R/o Azad Square, c_mbagh, Allahabad. 

6. Km. Vibha Sarswat, D/o S.R. ,..:rswat, a/6 32 Yrs 
R/o 133—BC, Leader Road, R4i1lAay Colony Allahabad. 

7. Km. Abha sarswet, D/o S.H. Sarswat, a/a 27 Yrs 
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R/o 133—;30, Lead Road„Railway Colony, Allahahad. 

8. 	Ravi Shankar Srivastava, s/o Sri prey KUM6r, 
A/a 26 Yrs, H/D 130—C/51—L Rairoup—pur, 
Allanabad. 

... Applicants 

Versus 

1. inion of India through General Managc,r, N. Rly, 

Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly Baroda House, 
1,4ew Delhi. 

3. 	Divisional Railway iian.ic;er, N. Rly, A 
llahabad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
Yusuf Road, Allanabad. 

Respondents 

13. Original /Application no. 397 of 1994 

1. Piyush Kumar Dwivedi S/o K.K. Dwivdi, Ala 29 Yrs 

R/050—A adhwapur Allehabad. 

2. R,.mesh saran s/s Hari Shanker Lal, A /a 34 Yrs 
R/o C-27/273—, Indian Pros= Colony Jadatoanj, 
Varanasi. 

3. Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a 30 Yrs 
R/o CK-63/209—A Choti Piyarie Distric , Varanasi 

4. Amulya KuTiar Gupta, S/0 Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 1:. urana Katra, AllahabA. 

5. Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. & 
post Halimpur, Distt. Varanasi. 

6. Rakesh Behaii Srivastava, S/0 K.B. Srivastava, 
A/a 26 Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allahabad. 

7. Priya Kant Srivastava, s/o Sri A.N. Lal, a/a 3.3 Yrs 
R/o s-1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Fraveen Kumar S/o Sri .prakash, 4a 28 Yrs R/o Shiv 
3/13—K-8, Nawalpur Colony, y,eerapur gasahiee, 
Varanasi. 

Applicants • • • 

Versus 

- • 	g 



1. Union of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New 	 A. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 	Rly 
Nawab Yusuf Road, Allahabad. 

... Respondents. 

14. Original A pplicatior no. 1702 of 93 

1. Rajendra Prasad , A/a 24 Yrs, S/o Sri H j Bahadur 
Singh, R/o Vill Khapati, Post Knapatia, Distt 
Ana hatad. 

2. Dharam Pal Singh, A/a 32 Yrs, S/o LP— Singh, R/o 
Vill. Ghambir Singh Far (Sawian) P.O. Aural, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri Ramji Prasad 
R/o Mohalla arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lal, A/a 29 Yrs, S/o Sri Cheddi Ram R/o 
CO Vill Chandhasi (Khuswaha Basti) Post Chandhasi, ,lsuga 	Distt. Varanasi. 

... Applicants 

Versus 

1. Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, t:eK Delhi. 

3. Dvisional Railway Manager, I . Rly kawar, Yusu( Road, 

4. snior Dvisional Commercial superintendent, DBM 
Office, Allahabaci. 

Re7. )ondents 

15. Original A Alication no. 1227 of 1993 

1. 	Lal Bahadur, s/o Sri Jhanna, A/a 23 Yrs, R/o viii 
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Bhawarohi, P.O. sindhaur,_Distt. Mirzapur 

2. 
Kishorilal, s/o Jhanna, A/a 32 Yrs R/o Vill. Bhawaron:. 
P.O. sindhaur, District*Mirzapur. 

3. 
Eorilal, s/o Jhanna, A/a 30 Yrs, R/o Vill Bhawarohi, 

Sindhaur, Distt. Mirzaur. 

4. Dinesh 	p•asad; s/o Sri shvnath prasad, A /a 32 Yrs 
R/o Vill & 1.0. Baraini, Distt. JYirza ur 

5. Ram subhag, 3/0 Sri D. Singh, A /a 27 Yrs, R/o 
vill Murahuan, p.o. shikarganj Distt. Varanasi. 

6. Sunil Kumar, s/o Sri Bans hi Lal a/a 31 Yeras 
r/o B.P. 285 Ravi Nagar Colony, Near Kali Matlir 
Mughalsarai, Varanasi. 

... Applicants. 

Versus 

1. 
Union of India through General Manager, N. Rly Rail-
way Board Baroda House. New Delhi 

2. Chief Personnel Officer, N. Rly Baroda House, New 

Dwlhi 

3• 	Divisional Ruilway manaer, Northern Railway, 
Nawab Yusuf Road, A liahabcd. 

•4. 	Senior Divisional Commercial Superintendent 
N. Rly, Newab Yusuf Road, Allahabad. 

T.. Respondents 

10. Original Application no. 873 of 1993 

1. santosh Kumar Dwivedi, S/o Late Sri R.M. Dwivedi 
R/o Vill & Post sindthora, District Mirzapur 

2. Randhir (;dngh, S/0 S. N'. Singh, r/o Vill sultanpur, 
P.U. mAkhmet,  ur Distt. 

3. Virendra Singh, s/oSri S. Singh , r/o Vill Rampur 
Post Rampurphamave Ditt. Allahabad. 

4. jitendra Bahadur Singh, s/o sri ;;.Singh, r/o 
vill and post Rampur Dhamava, Distt. Allahabad. 

5. Ran Vijai Singh, s/o S.R. Singh, r/o vill & poEA 
R6mpur Dhamava, Distt Allahabad. 

6. Vinay Ku.7:ar singh,s/o sii :::ahesh Singh a/a 22 Years 
r/o vill E. post Rampur, Dhamava, Distt. Allahabad. 

7. Bodha Singh, s/o s:i R. Bahadur, r/o vill chadpur, 

...A2 



// 10 // 

post Bhiteura, Distt. Fatehpur. 

8. nam Kripal Singh s/o sri A . Singh, R/o 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rojendra Singh, S/c sri :.E. Singh, a/o 
Badi Madari, Post Siswan, Distt. Allahabad. 

10. Raghvendra Pratap Singh, s/o Sri V.Singh r/o vill 
Churiyani, post churiyani Di

.
stt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o vill Jathi post 
Mahiddinpur, Distt. Allahabad. 

12. riardwdr, s/o Ram Singh, r/o viii and Post Kaunia 
Distt. Azamoarh. 

13. Ajai Kumar Srivastava, s/o sri pte) saheb Lal 
Srivastava, r/o Vill & post Sindthora, Bitt. 
Mirxaoir. 

14. Anant Fathak, s/o S.N. Pathak, r/o 8-24 
Karelli Allahabad. 

15. Kunwar Surendra Singh, S/0 J.B. Singh r/o Vill 
Beli Madari, post Siswan, Distt Allandbad. 

16. Ramesh Singh, .s/o M. Singh, r/o vill and post Rampur 1 
Dhamava, Distt A A.ahabad. 

17. S.K. Gupta, S/0 K.L. Gupta, r/o 4 HB/107 a_nga "agar 
Colony Varanasi. 

18. Hdshdmuddin, s/o sri Sahauddin, r/o 537—A 0hanshli.am 
Nagar Colony Allah,-bad. 

... Applicants 

Versus 

I. 	Jnion of India, through ,3eneral Manager, N. Rly 
Railw ay Board, Baroda House, N. Delhi. 

2. Chief personnel Officer, forthern Railway, Barodc 
House, ^:, w Delhi. 

3. Divisional Railway I:an..ger, Northern iailway, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Noethern Railway Allahabad. 

Respondents 



01) 

A, Original A ppiication no. 779 of. 1993 

1. Mahes4 Kumar-, S/0 sri H. Lal, r/c New Lasker 
i=urana Baihraha, All.ahabad. 

... Applicants 

Versus 

1.• 	The Union of India through the General_N;anager, 
northern Railway, Baroda House, New Delhi. 

2. The Divisional Railway Manager, Northern Railway 
Allahaba. 

3. The 	Divisional commercial superintendent 
Northern Railvay Allahabad. 

4. The senior Divisional Personal Officer, N. Rly 
Allahabad. 

5. The Senior Divisional Accounts Officer, N. Ely Allahal 

... Respondents 

re. Original App cation no.746 of 1993 

1. samarnath Singh s/o Salik Ram c/o vill Kureh—Khurd, 
P.O. Mugalsarai Distt Mugalsarai. 

2. Om Prakas Sharma, S/o Late sri puttoo Lal Sharma 
wta r/o vill parshurampur (sikatia) P.O. 
Mugalsarai, Distt .NWgalasria. 

Applicants 

Versus 

1. Union of India, through General Mana, jer N. Rly 
Railway Board, Baroda House. "ew Delhi 

2. Chief Personnel Officer, N. Rly Baroda House 
N. Delhi. 

3. Divisional :ilway Manager N. Rly Allahabad. 

4. Senior Divisional Commercial superintendent, N. Rly 
Allahabad. 

... Respondents 

ill. Original Application no. 530 of 1993 

1. 	Ramesh Chandra, s/o Sri R. ,.;:larap,r/o vill 
Umargani P.S. Rai ;-7, Tehsi Machlishahr, District 
Jaunpur. 

'115tV 	
- - 2 
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2. Satya prakash; s/o Adhya, d/a 30 yrs r/a vill 
Rampur sawai, P.O. Rajupor, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/o srinath r/o Gopalpur, p.c. Rampur 
Tehsil patii, Distt pratapgarh. 

4. STi  Ram Singh s/o sri Murali, a/a 29 yrs r/o 
Viii Behdaul Khurd, P.O. Surwan Misirp ur, 
Tehsil Patti Distt. Pratapgarh. 

5. Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur 
P.O. Raipur, Tehsil Machlishahr Dist 	Jaunpur. 

6. Laxman Singh, s/o sri Murali, I/o viii Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt pratpgarh. 

Girja Shankar, s/o sri ChhJ:.e Lal A /a 31 yrs 
r/c vi it Vanbirpur, P.O. Raipur, Tehsil !Jachlishahr 
Distt. Jaunpur. 

8. Rajendra prasad, s/o sri Ram Lal, r/cUmarganj 
Raipur, Tehsil Machlishahr, Distt Jaunpur„ 

9. Amrit Lai, S/o Sri nath 	villUmarganj P.O. 

.Raipur, TebSil Machlishahr District Jaunpux. 

10. Hita 'al, spo Sri Ram Lath, r/o vill Umarganj, P.0. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

... Applicants 

• 

Versus 

1. 	Union of India through General Manager, Northern 
Raill,,ay Railway Board, Baroda Houss, New Delhi. 

2. Chief personnel Officer, Northern 
House, New Delhi. 

3. Diviiional Railway manager, N. Rly Nawab Yusuf 
Raod 

4. scnir Divisional Commercial superintendent, N.Rly 
Allahaoad. 

Respond nts 

-10. Original Application no. 479 of 1993 

1. Ship,  Shanker, s/o Ram Lakh4n, 	vi 11 3endaul Khurd 
iost ,aura Distt. Fratpgarh 

2. Hari Shanker, s/o sri Choti,ey Lal, r/o viii Banvirpur 
post Rampur, Distt Jaunpur, 

3. Ram Edhadur, s/o sr. Mchan Lal, rip Purahi Bardahi 
Bazar, post mukundasaganj, Tehsil Patti, Distt. 
pratdpgarh. 

Vr)1" 	
)3 

Railway, Baroda 
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4. 
Ram Ashrey, s/o sri Ram Adhar, r/o village sukhan 
Misirpur, Post suvansa, Tehsil Patti. Ditt p

..catapgarh. 

5. 
Vibha shanker, S/o sri Chottey Lal rio vill 
Banveerpur, post Rmpur Distt Jaunpur. 

6. 
Ram Khelewan, s/o sri Kandhai. r/o vill Sawai ampur 
Post sarai Bika, Distt. Jaunpur. 

7. 
Ram Dahadur, s/o sri R...m Abhilash, r/p vill 

. 	. 

pum Kharagrai, post suvnasa, Distt. Pratapgarh. 

B. 	
Ramsher, S/0 sri Chottey Lal, r;o Banveerpur, 
post Rampur Distt. _aun:Yar. 

9. 
Lalji, spo sri Matapher, r/o vill Meerpur, post 
Madhupur, Bistt. Jaunpur. 

10. 
Shesh Nath, s/o sri Mata Saran , r/p vill & post 
Silaudhi, Distt. Pratapgarh. 

• •• 

Versus 

1, 	
jnion of India through General 1:,anager, N. 	

Railwa y  

Board Batoda House, New Delhi. 

2. 
Chief Perosnnal Officer, Northern Railway, Baroda 

House, New Delhi. 

71)visi 	
!,',anager, Northern Railway 

3.   
Alianabad.. 

4. 
senior Divisional Commercial superintendent 
Northern Railway r, lianabad. 

2V. Original Application no. .416 of 1993 

1. 
Kishan Singh, s/o sri Ram Nagina Singh r/o 
J_yard Colony Qr. no. 702—C, Mugalsarai, Distt. 

Varanasi. 

2. 
Ramesh, s/o sri Ramji r/o vill & p.0..parshuramp ur 
sibtian post mugalsarai, Distt. Varanasi. 

3. 
Ashok Kumar Fandey, s/o sri Balmiky pandey r/o 
Sibtian, parshurampur, P.O. Mugalsarai, Alina.?ar 

Distt. V,ranasi. 

4. 
Prem Kumar Srivastava, S/0 sri s.r" Srivastava, 
r/o Loco Colony Qr. no. 128—K Mugalsarai, Distt 

Varanasi. 

5. 
pi lip Kumar Sinha, s/o sri Deep Narain Lal, 
R/0 Hanur Colony cr. no.- 

 694—A ;'Augalsarai, Distt. 

Varanasi. 

17 

i-,p lic ant 

... Respondents 

\ • •• 
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Versus 

1. Union of India through General Manager, N. Rly 
Railway Board, Baroda House, New D,lhi. 

2. Chief personnel Officer, Northern Railway, 
house, New De lhi. 

3. Divisional Railway Manager, Northern Railway 
Allahabad. 

4. srtior Divisional Commercial superintendent, Northern 
Railway, Nawab Yusuf Road, Allahabad. 

... Respondents 

21 Original Application no. 1006 of 1992 

I. 	Santosh Kumar s/o sri 	Sharma, r/o 145-ti Locp 

Applicant 

Versus 

1. Uni()n of India thrauah the eneral ManLger, . Rly 
Baroda House, New Delhi. 

2. 	Divisional Railway Manager, N. Rly Allahabad. 

3. Senior 	 Commercial Superintendent, N. Riy Allahabad. 

... Respondents 

-6' 

1.  

2.  

1.  

2.  

uriginal h pOication no. 1303/92 

.AisHil Kumar pandey, s/o 1A.1-1 60 Bhendari 	Sttion Rd. Jaunpu 

a;t. 	Jyoti 	Saxena, 	1,./0 Sri 	R. 
Sadha Chauraha, Knpur. 

Vers us 

union of India throuh Genera 
Baroda House, New Delhi. 

The Divisional Railway Mana jerI, 

N. 	i)andey, 

axenal  

,Manag

Nort 

i/o 

99/333, Sisaau 

c 	nts • 

r, N. 	Rly 

ern Railway 

	

- 	- 

Barcda 

colony Alisparh. 
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Allahabad. 

3. The snicr ;ivisional Commercial Supdt. N. Rly 
DRM Office. Allahabad. 

... Respondents 

24. Original Application no. 1715/92 

1. Indu irabha pander, w/o sri S.N. Pandey, r/o 
94/1A Ga11G Bazar Tilharganj. iilahabac. 

2. Smt. 	 vilo Sri 0.P Mishra, r/o 
62. Bhand'ari Station Road, Jaunpur. 

... Applicant 

Versus 

1. Unir..41 of India through General manager, N. Rly 
Borada House, New Delhi. 

2. Divisional Railway Manager, N. Rly A llohabad. 

3. Senior Divisional Commercial Supdt. N. Rly DRM 
Office , Allahabad. 

Respondents 

24T Original Application no. 133/93 

1. Kripa Shankar, Sjo 6Li V. Nath, Vill :,cata—ka—pura 
P.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, sjo Sri 6. prasad, R/o Viii Tikari 
P.O. Bhamni Hitar,IDistt. Allahabad. 

Applicants 

Versus 

1. Union of India through General Manager N. Rly 
Baroda House. New Delhi. 

2. 	Divisional Railway manager, N. Rly, Allahabad 

Sr. Divisional Comiercial superintendent, N. Hly 
DIV, Office Allahaba6. 

... Respondents 

6\-- 
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26. Original Ap lication no. 514/93 

1. 	Sri Krishna 1\and Pathak, Sko Sri T. Pathak, r/o 
vill. Amaon, P.O. Sahibganj, Distt. Varanasi 

2. 	Subit De, s/o S.K. De, ir/o. Ulna Kutir, Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. Orion of India through General Manager N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad. 

3. Sr. Divisional superintendent Commercial N. Rly 
DRM Office, Allahabad. 

Responetonts 

3. Original Applicaion no. 777/93 

1. 	satya prakash Mishra, s/o Sri R.S. Mishra, R/o 
A/3, 176 Krishna Nagar, Keedganj, Allahabad. 

... Applicant 

Versus 

1. Jnion Of India through General Manager, N. Rly 
Baroda House New Delhi. 

2. Tte Divisional Railway Manager, N. Rly A llahabad. 

3. 9' .Divisional Commercial Superintendent , N. Rly 
DRM 3f :ice Allahabad. 

• • • 

2%. 	Original A pplicaion nc. 464/93 

1. 	shaLhi Kumar Mishra, S/o R.A 
Ghatwa iost Karchana, F.3. K 
Present iAddress 134— Tula He 

Re:endra prasad Mihsra, s/o 
Vi 11 Kasidahan, p7)st Nathaip 

Ancop Singh, s/o Srf S.P. 
:;em cgar Bhojpur, P.S. ALA° 

m is hra , r/o Vi 11 
rchana, Distt ,-,11anabad. 
Bcigh A 11,--habad. 

r, D.P. Mishra 
I , Diistt. Varanasi 

, 	Vi 11. and P.O. 
Distt. Fratagarh. 

• • • Applicats 

_ . - Versus 
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1. Union of India through General mananer, N..R1Y 
Barcda House, New Delhi. 

2. Divisional Railway JAanager, 1\ • Rly Allahabad. 

J. 	senior Divisinal Commercial superintendent N. Rly 
Allahabad. 

Senior Divisional Personnel officer, lorthern -

Railway Allahabad. 

	

5. 	Se nior Divisional AccoUnts Officer N. Rly 
Allahabad. 

Respondents 

al. Original Application no. 1028/93 

	

1. 	Rajesh Kumar Tripathi, S/0 Sri R. lripathi 
R/o 35A/7/1, Jayantipur, Dhumaggang 

... Applicant 

Versus 

ion of India through _;Eneral ;,;anagel N. lily 
B roda House, N. Delhi. 

Divisional Railway ::.anager, N. Rly Allandbad. 

Senior Divisional Commercial manager, N. 
DRM. Office Allahabad. 

... Respondents 

30. Original Application no. 1243/93 

1. 	Shiv Prakash Dubey, S/0 S.D. Dwivedi, r/o Vi 11. 
Nawapura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

1. Union of India through General manager N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. illy Allahabad. 

3. Senior Divisional comercial Manager, N. Rly 
Allahabad. 

... Respondents 

\16N, 
, 	1;IS 
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3i. Original Application no. 1362/92 

1. Pawan Kumar Pandey, S/0 Sri S.C. Pandey, R/o 161/5 
A, Azad Naoar, South Malaka, Allahabad. 

2. Arun Kumar Singh, S/0 Late Sri Ramkant Singh, R/o 
Vill./P.O. Kaju, Allahabad. 

Applicant 

Versus 

1. Union of India through General-tanager N. Rly 
Baroda HoJse. New Delhi. 

2. Divisional Railway :anager, N. RI Allahabad. 

a. 	Sr. :Divisional Commercial, Superintendent N. Rly 
A llahabad. 

... Respondents 

31. Original Application no. 1511/92 

Suresh 	Srivastava, s/o Sri R.K.L. Srivastava 
r/o 36A/00, Judh■bal, Tilharganj Allahabad. 

... Applicant 

Versus 

1. The Union of India through General Manage r, N. Rly 
Baroda House. New Delhi. 

2. Divisional Railway Manager, N. Rly Alla hi.bad. 

3. Sr4Divisioral Commercial Supdt. N. —1-R v  TJAM Office 
Alrahabd. 

• • • -lies 	njer  is 

32. Original Application nc. 1609/92 

1. 	Sharda Babu, s/o Ghassit Lal, R/o - 65, Nakhas Kona, 
kliahabad. 

2. 	Asrar Ahmad, s/o Sri Ahrar A 
Allahabad.  

3,, r/o 553 Attarsaya, 

Apc.iicant 

Versus 
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1. Union of India though General 'oanager M. Rly 
Allahabad. 

2. Divisional Railway Manage.: , 	hly Allahabad. 

3. Sr. Divisional Commercial Supdt. N. Rly A llahaba,d. 

... Respondents 

321e Original Application no. 1628/92 

1. Vi jai Kumar Sinha, S/0 Sri D.N. Lal, r/o Hapar 
Colony Qr. no. 694—A ::,ughalsarai. 

2. sunil Kumar $inha, S/o sri V.N. Lel, R/o 	no. 
693—B Hapur Colony mugalsarai. 

3. Narayan Duty Dubey, S/c Late Sri K.D, Dubey, r/o 
131-3H, First Avenue, Railway Colony', smith Road 
Allahabad. 

.. Applicants 

versus 

1. Union of India, through General anacler, N. Rly 
Barcda House. New Delhi. 

2. Chief Commercial superintendent, N. Rly Baroda House 
New Delhi. 

3. Divisional Railvay mananger, N. Rly Allahabad. 

4. Sr. Divisional Comercial Supdt. N. Rly Allahabad. 

Respondents 

Original Application no. 1668/92 

1. :.ithlEsh Kumar 	shra, 5/o Sri H,R. riShra 
r/p 41—C Baghambari Road, Tilak Nagar, Allahabad, 

2. Sharad Dhyani, s/o Late Sri G.P. Dhayani, r/o 
C/o G.P. Dhayani, Prayag sangit Samiti, 12—C Kamla 
Nehru Road, Allahabad. 

3. Ramji Verma, S/o Sri R,N. Verma r/o House no. 
173/B Railway Colony no. 1 Subedarganj, Allahabad. 

li cants 

- 20 
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Versus 

1. Onion of India through General 4,ark)ger, N. nit 
Baroda Huse, New Delhi. 

2. Chief Comercial superintendent N. Rly Baroda 
House Few Delhi.  

3. Divisional Railway Manager l'. RIly Allahabad. 

4. Sr. Divisional Co:iimercial Supdt. N. Rly Allahabad. 

Ar" 

r:espondents. 

344 Original Application no. 1773/92 

1. Vinod KuTor S/0 Sri R.Y. Ram, r/o C 757, GTB Nagar 
li Alla habad. 

2. Virendra Kumar, S/o Sri R.S. Rarri R/o 23/B/76/C/' 
1003, Allapur, Allahabad. 

Sanjay Kumar Srivastava, s/o-Sli 	Srivast 

r/o 146/5A, Chakia, P.O. GTB Nagar,  h l lahaba~. 

Applicants. 

Versus 

1. ..11-1 Al of India through General Manaler, 
Delhi . 

2. The 2ivisional Railway ;'anger, 	:ply Allahabad. 

Divisional Comml. Supdt. Northern Hailv, 
Office Allahabad. 

liesi_)ondentF 

3*. Original i pnli cation no. 182 /2 

1. 	Sudhir Kumar /s/o Sri iiridaya Narain south (Jf Janta 

Road, 	Yar, Distt. Patna,-  resent Address. 
101 Apand Bagh Old Baiharana llahabad. 

... Applicant 

3.  

Vers us 
-- 24 
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1. jnion of India through Gneral :lianager, N. lay 

Ba rOCi a House. New Delhi. 

2. Divisional Piailway Manager, N.Rly Allahabad. 

3. Sr. D: visional Commercial Supdt.I.,. 	Allahabad. 

4. 
Sr. Divisional personnal Officer N. Fay Allahabad. 

5. Sr. Divisional _Accounts Officer, N. 	
Allahabad. 

Respondent 

36. Original Applic,?tion no. 1822/92 

1. 	Arun Kumar, S/0 Sri G.P Srivastava, I/0 101, 

Old Saiharana Allahabad.  
Ap dicant 

• Versus 

Jnio of India through the -Genpral manaqer, N. Rly 
Baroda House. Allahaoad. 

2. 	Divisional Rai 1v,ay r,anager, N. R1Y Allahabad. 

3, 	Sr. Dvisional Coqnlercial Supdt. N. Rly. Allahabad. 

4. Sr. Divisional Personnal Officer, N. 	Allahabad. 

5. Sr. Divisional Account -: Officer, N. Rly Allahabad. 

Respondents 

37. Original Applicaion no. 1825/92 

1. Virendra pratap Singh, S/o R. Singh, Rlo ;:urahan, 

Post Shikarganj, Distt. Varanasi. 

2. virendra Dahadur. Singh, s/o 311 R.B. 
Singh, R/o 

Vill prempur, post Chakia, Distt. Varanasi. 

3. :.!ohan Prased, S/o Sri Lalji, R/o Vill Murahan, post 
shikarganj, Distt. Varanasi. 

4. Brij Raj Yadzv, 6/0 Sri B.R. Yadav, R/o Viii 
Murahan, post shikarganj, Distt. Varanasi. 

5. Krishna Mnrari, Sin, h, a/o sri R. t•:urat, r/o 
vi 11 ura han, post Shlkarganj, Distt. Varanasi. 

6. Surendra : Iatap Singh, s/o sri R.B. Singh, R/o Vil2 
Pre: urpost chakia, Distt. Varanasi. 

• . 22 
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Versus 

1. 	Union ci lhoia through ,,enera. Lanager, N. ly 
Barodd house New Delhi, 

'9 . 	thief L;ommercial superintendeht, N. tly Baroda 
House f.fw Delhi. 

3. Divisional. Railway manager, N. T-ily All haucld. 

4. Sr. Divisior al Commercial Superintendent , 
N. Rly, Allahabad. 

... Respondents 

44). original Application no. 1231/92 

Alok KuT,ar sin ha 	Jo Sri . . Si n ha , r/o 233, 
p.14 Rairahana, Allahabad. 

Z. • 	 =sra.vatava, s/o Sri 	Irakash, r/o 86/51 

• • • .lieants 
- 13haWap Ur 

Vers us 

1. Union of India through.:Jeneral .'.ana ;e r , N. PAy 
43aroda HOUST, New D,  ihi. 

2. Divisional Rai lway Manager, N. Ely Allandbaci. 

3. Sr. Divisional Commercial Supdt. N. Rly A ilahabad. 

... RespondE nts 

Ai. original Application no. 3813/92 

1. 	Shwetdnk Verma, -/o 	 , 
Sato , Khuldabad. 	haba d.  

• • 

Versos 

r/o  

cc.-nt 

k] 

1. ',inion of lnida through 3,:ne al f.,..3naoer N. illy 
3 I' 0(h, ou e, New Delhi. 

2. ::ienerd 1 :tanager, N. Rly, d lway , hawan 
house), 	w Delhi. 

(B rocs: 



aly Baroda House, 

N. P,ly,  , Allaha La d. 

Supdt. DRM office 

Respondent. 
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3. 
—Chief Commercial Supdt. N. Rly, 

	Bhav,,n, 

Baroda House, New Delhi. 

4. 
Divisional Railway :.:,anJ,er, N. Rly, DRS office 

Allehabad. • 

ivisional Commercial supdt. • 
Sr. D  

Respondents 
• • • 

I 

Uri Dina 1 kp.1:Icati on no. 643/94 

1. 	
Shiv Dayal pandey, /o Late sri Pt. Kristian Pandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

Applic6 nt 

Versus 

	

1. 	
The Union of inida thr, igh G n -ral Manager, N. :11y 

Earcida House, t,elf.,  Delhi.  

	

2, 	
Diviismal -Railway Viana-i(er , . nly , "Ilahagad. 

	

3. 	
sr. Divisional Commercial 1:,anacier, N. P,ly Allahaocid. _ 

... Repsondents 

s 	Original Aipplicution no. 61/94 

1. 	Santos h 	
sinha s/o 	

Sinna, a/a 32 Yrs. 

r/o 	
Kanharcur, F.J. Khargan, Distt. Varansi. 

Versus 

Union of India tbrouah 3eneral ;,'tanager
1. Baroda House, New Delhi. 

2. 
Chief Commercial Supdt. N. 
New D. 

3. 	
Divisional Railway !,',an 

4. 
Sr. Divisional Commercial 
Al

*
lahabad. 

ger, 

N • Tay ,  
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4* Original Application no. 394/93 

1. 
Anand singh, s/o sri S.L. Singh, r/o 524-A, Traf

Traffic 

Colony Allahabad. 

2. 
Raj Kumar singh, s/11) sri M. Days 1 Singh, r/o 
M.G. tiara, Allahatad. 

3. ai prakash sinch, s/c sri !;...D. Singh, r/o 5 
	G. 

Allahabad. 

4. 
Santosh KJmar Singh, S/o sri M.D. Singh, rio 5- M.G. 

marg AlkhaLad. 

S.K. Singh, 
 S/0 N.B. Singh, r/o 13/3 Karela Bag 

Golony, Allahabad. 

6. 
Umesh pratap singh, S/0 Sri K.P. Singh, Retd. 
Principal P.B. Inter College. Pratapg:3rh. 

7. 
Sunil Kumar singh, S/o Sri J .B. singh, r/o Vi 11. 

Gujaria, post Urayadeeh, Distt. Ptatapgarh. 

Anil Kumar Sinqtl, S/0 Sri R.F. singh, r/o Vi 11. 
,CJujaria, post 'irayudet-ha,-Distt. pratapgarh. 

9. 	Chndan Adhikari, s/o sri 	
Adhakari, r/o 

695-B, Loco Colony Allahabad. 
Late 

10. 
sunil Kumar Barua, s/o sri1J.C. Barua, r/o 69 R.N. 
Nagar Allahabad. 

11. haiai Kumar srivastava,s/
sri R.B.L. Srivastava, 

r/O 152 Balua Ghat, Allah4ad. 

12. Mukesh Kumar Srivastava, s/o Sri. 
U.S. Srivastava, 

R/O 128 Matiyara Road, Allahaba. 

... Applicants. 

versus 

1. union of -India, through General Manaoer, N. Rly 
nailway Boad, Baroda House. New Delhi. 

2. 
Chief Personnal officer, N. Rly BarodaY House, 

New Dihi. 
3.  
3. 	Divisional Railway 

manager, N . Rly Allahabad. 

4, 	Sri. Divisional Commercial Supdt., N. Rly 
A llahabad. 

... Respondents 

46. Original Application no. 633/92 

'L. 	
Ramji, S/o Late Sri LalaRam, r/o 61A/1 Teliarganj, 

Allahabad. 	 ... Applicant 

- - 2_5 
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Versus 

1. :_inion of India, through General 	a ,..-jer, 	lily 

Beroda House, Kew Delhi. 

2. The Divisional Railway_NA,anager, N. 

3. Sr..Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

4‘. Original Application no. 706/92 

Dipak Kumar Singh, s/o Sri (Late) B._ Singh, r/o 
1B/8A Bhanahambri Road, Allapur, Allahabad. 

2. 	Akhter Naim Siddique, S/o Sri 	Sidoique, r/o 
174 New Mebdori Colony, Allahabad. 

14ohci. Kaleem, 	sri Amir 'Jddin, r/o Viii patulki, 
F.O. Kanehti Distt. Allahabad. 

Dilip Kumar, s/o Sri A.P. Srivastava, R/o 9 Elgin 
Road, CiVil Lines, Allahabad. 

Km. shashi sriVastava, D/o Sri L.N. srivastave, 
r/o 3'47, L1G Govindpur Colony, Allahaaa. 

6. Suresh Pratap Singh, s/o Sri iiam mesh Singh, r/o 
Viii Chand Kamaniya, F.U. Khutj P.S. Khera, Distt. 
,Allahabad. 

... Applicant 

Versus 

1. Union of India thro,Igh secrtory, Railway Board, 
Rafi Y,erg, New Delhi. 

2. General Manager, N. lily Railway Bhav:an, (Baroda 
1-iouse) "ew,  Delhi. • 

3. Chief COmmercial supl. 	fly Rai :.way Enawan 

(Barod, _ 'House) Allahabad. 

4. - Divisional Railway ,,':anag,e.c, N. Rly, Allahabad. 

5. Sr. Divisional COmmercial Supdt. N. I; ly , 
Office, Allahabad. 

:respondents 

4fy. Original A - plication no. 648/92 

tV 
	

- 1 L 

1. 

J. 
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1. 	Ram .!..urte, S/0 Mewa Lal, r/d 71 A Dale Alle;_ur, 
klldhahad. 

Vers us 

1. inion of India through Gen-er-1ader, . Fly 
Baroda House, New Delhi. 	 • 

2. Divisional Railty P:.anaEr, N. 	Allah 

3. senior Divisional Commercial Supdt. L. 7;ly Allahabc 

RVSpon-ic-nts 

IV. Original A pplication no. 731/92 

1. "ildi'kmar J.shra, slo Sri K.K. Mishra, r/p 
26/1a, Shiv Kulti, 	Rhawan, Allanabad. 

2. Frank .icnard ::Rnesse, 5/0 S#i 	Menesse, 
C21d ::umfordganj, A11.1abad. 

... AR licant. 

Versus 

1. jnion of India, th rough jeneral Maraoer, N. Rly 
Rail Shav,an, 3a:coda. Nouse, New Dejhi. 

2. Divisional Railway :::anader, N. lily DRM Office, 
Arl,habad. 

3. Senior Divisional Commercial Supdt., DRM Office, 
Yusuf Road, Allah,,bac. 

... Respondents 

49. Criginal A pplication 	73(i/92 

1. 	Prakash Chandra, i-ankey, 	 POndey,r/s 
Viii & P:st Dubav,a1, Distt. 

iipplicant 

Versus  

1 • Union of India,  thro',1,h Seer 
New De lhi 

.;eneral ;:,anager, N. illy Rail 
House) 1..cv 

tary, Railw6 

ay Bhair,an (Daroda 

2_7 
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	'3l 
3. Chief Commercial supdt. N. .R1yRailway Board, 

New Delni. 

4. Divisional Railway 	 No. Rly DR,', Office 
AllahaUad. 

Sr. Divisional Commercial supdt. N. 
Allahabad. 

AesponCents 

Ordafinal Application no. ?,80/92 

1. 	7,ulab :,am, s/o Ra7:: Caur, r/o vi ii. Scnapur. 
senapur, Distt. jaurvar. 

Applicant. 

Versus 

1. "anion of iniIia throJgh ,];eneral manager, N.-;ly 
Baroda House. 	r?.• Delhi. 

2. Divisi .,Dnal Railway v,andoer, N.7 ly, Allahabad. 

3. Sr, Divisional Cc mercial Supdt. N. sly, Dk 
Al1J-16, 0-ad. 

liesi.oncenty,  

51. .2riginal Application no. 961/92 

1. 	Durgesh 	 s/o Sri C.P. ishra, i/o 
433—KL Kydganj, Allahabad. 

Fermeshwar prasad Trivedi, s/o Sri R.K. Trivedi 
r/o 116—A Bahadurganj, Thakur Din Ka H6tna, 
Distt. A llahabad. 

3. 	::.ehdnra prasad Mishra, s/o Sri K.P. Mishra, 
577—A Nai Basti, Neta Nagar, Distt. allahabad. 

... Applicant. 

Versus 
1. Union of India through 3eneral Manager N. Rly 

Baroda House, I\ew Delhi. 

2. 	Chief Commercial Supdt.,N. Rly. Baroda House, 

3. Divisional hailway Manager, N. Sly Allahabad. 

4. senior Divisional Commercial Supdt. Di Office, 

.ly Nlla habad 	
Re pondents 

• • • 
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52, uriginal itpplf,c6tion ro. 36'4 2 

i. 	Dines Irasad iandey, 	Sri R.N. Pandey, 	
, 

 

viii. 	 P.O. rahara, DitAt. :drzapur. 

Versus 

1. in:Ion of India through Genera ::,anagec : 
New Delhi. 

2. Divisional :railway ianaler, No. r,ly 

3. sr. Divisional Com-;crcial s,;pdt. U. Rly 

... Respondents 

Original Application no. 12013/92 

1. Krishna Lal s/o Sri 	Sahc.i4  r/o 12/14 
Cow cund, All habod, 

2. berldra 5ir:gh s/o Sri J. Singh, r/o 2/45, Rama Nand 
, 	::.atiyara Road, Aliap4, A116hobd. 

3. Il ri Shanker Singh, s/o Sri Ram Autar Singh, r/o 
445, Rama Nand agar, ;:,atiyara Road, Allahabad. 

4. L_:ahadur Ram, s/o Sri Da 1 singar Ram, R/o 
Baghambari Road, Aliapur, Allahabad. 

5. bgendra Nath,s/o Sri Dudh Nath, r/o 535, Colonel Gurj 
411ahabad. 

Ap iicants. 

Versus 

1. 	union of Jndia through ..ieneral 	er, 

2. Divisinal Railway i;iana `er, Northern Railway, 
Allababad. 

3. Sr. Divisional Commercial S4pdt., 	Rly Allahabad. 

REs„:ondents 

taroda House, bi,ew Delhi. 
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. Original ApplicJtion no.1207/92 

1. 	SLITESh Chandra ,Gupta, 5/0 Sri Ri.-Ija Ham Gupta, 
r/o 213, ew Rewa Bui rding , i.eader. Road, 
AliababE:d. 

rertho sarthi Dobdar, sio sri ii.K. Dobdar, 294, AKbar 

p 
• • 

Versus 

	

1, 	Jnion cf india thr ugh general i..'anafer, 	Rly, 

Baroda House, 	Delhi. 

	

2. 	Divisional Railway 	
,.ly Allahabad. 

	

3. 	Sr. Divisional Commercial. su..dt. N. Rly Allahabad. 

1-tesoor.dcnt,-• . 

urigianal A pplication no. 1345/92 

1. KrishanaKant Srivastava, Sio sri (i-ate) 	
Lal 

Srivastava, r/o Rama Nan: Nagar, Bhardwaj Foram 

.Allahabad. 

2. Smt 	ha ani srivas-Lava, Vio Sri D.C. 'Srivastava 
r/o 520KL Kydganj, Allahabad. 

...). 	Ra:esh Srivastava, 5/0 53.1 Kripa Shankar, r/o 

72— C/2, ,cstiara Road, Bharadwaj Puram, 
kllahabad. -) 

	

4. 	Ghan shyam Singh, S/o Sri .-
1-.H. Singh, R/o vill Narayai 

npur, post shivgarh, Distt. Allahabad. 

	

5. 	Brijesh Kurnar:Panday, Slo sri S.K. FandeY1 
r/o 46, K.Incha Rai ,L;anga prasad, ;:alviya :\ag,-1,r, 

Allahabad. 
Applicants 

Versus 

1. Jni..)n of india throigh General 1:,anager, N. Rly 

Earoda House, New DP thi.- 

2. Divisional Railway ana.]er, N. Rly, Alic-habad. 

Sr, Divisional Comliercial 3u4t. N. 
Rly, Allahabad. 

... Respondents 

-.36 

• • • 
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515. Original A!_, plicati on no. 1344 92 

1. 	Vinod Kumar Srivastava, Sio Sri R.F,  Srivastava, 
r/o 751, :Aair Road, i.iajapur, AllahaL,ad. 

... Applicant 

Ver!=us 

1. Jni:m of :India throuqn General flanager, N. Ely 
Earcda Hose, New Delhi. 

2. Divisi:na. Railway 14anager, 1. Rly, A 1lahabad. 

3. Sr. mivli's.nal Com7Aercial sup t., \. — 1,17 ALlahabad. 

liesondrts 

57. OriginalA 	-,a ton no. 123 /92 

I,1871ur,!,fin, S/0 Sri S.H. Ima ,,ddir, 
71/0, ,h3nsnyam idgal, 	 Colony, A U,,-16Lad. 

2. 	Dheerendra 	saxena, sic $ri Dec na 	s.,xena 
Rio e46-21-47 Raman Ka pure, -sulem Sarai, kJlahabad 

. .applicants 

Versus 

1. mni.)n of India through General manager, N. ••y 
rouse, tew DC .hi. 

2. Divisional Railmay ;:;onager, N. idy AllEhatad. 

3. Sr. Divisionol Commercial saperintndent, N. Rly 
Allahabad. 

ilespordents 

original „ 	a ..on no. 12,3q92 

pre;. shJT)ker, 	G. 3h ker, r/o •:36/30. Kala 
Dan da , 	tg and , 7 la na b 

2. 	Kemes hw 	a th fiharma , sic 	i Ram 131— :.iro /a Lagar 
Luc know. 

S .* APiAicarA. 

Versus 

1. union of India throgh Generql ?,an4er, M. ray, 
i.aroda House. AllahaLad. 

2. Divisional Railway Managel-  N. R1y Allahabad. 
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3. 	Sr. Divisional Com-.1ercal Supdt. N. lily Allahabad. 

... Respondents 

59. Original Application no. 647/92 

	

--I. 	Varun Kumar shukla, 	 F. Shukla, r/o 
79 A ":.inhazpur, Beni Ka Hata, All:Alai:lad. 

„fppli c a nt 

Versus 

1. jnion of 3ndia through ',7,neial anaoer, N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly, Allahabad. 

3. .3r. Divisional Commercial $updt. N. Illy 
Allahabad. 

... Respondents 

69, Original Application no. 4,;4/951 

	

1. 	Suresh Kumar s/o sri rulsi Ram r/o 25, Lukal Ganj, 
Al la habad. 

A),licant 

Versus 

1. Unj n of inida through :.3eneral Manager, N. lay 
Baroda House, New D= lhi, 

2. The Divisional Railly Manager, N. Rly, Allahabad. 

3. The Senior Divisonal Commercial Supdt. N. Rly 
All ha bad. 

4. Sr. Divisional Personnel 'f ricer, N. Rly, Allanabad, 

5. Sr. Divisional Accounts Officer, N. Rly Allahabad. 

... Respondents 

4.4% Original Application no. 495/92 

	

1. 	Ranjni Kant Patel, 3/3 Sri Chandra shekhar, Rio 
2, Rama land Nagar, Allapur, Allahaba 

... Applicant. 
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'.'ersus 
• 

jnion of India throgb the General 
,:,::1:od3 Noose, i:ew Delhi. 

go3hz,ge.T.4 N..Rly 
4 

2. ;.;onager, 	Allaabad. 

3. Seniro Divisional commercial Supdt. 	Rly Allahebad. 

4. Sr. Divisional Peiscwriel Officer, I,. 1:1', 
tr 

21, Civisional "ccoints Offider, 	1-.1y AllahaLad. 

litespo: 

62. 
- • • Api.liction no. 514;2 

2. 	Prabha hankar Yadav, Sio Sr R.r. 
10 Thron hill 7Iozd, Allahabajd. 

Yadv, r/o 

Applicant 

Versus 

1. "inion of :ndia through Genera: 
Earoda Eouse, N:,vv Delhi. 

2. Divisional Roilv.ay lanai;or, F. 

,LJ1J4cer, 	Tay 

3. Sr. Divisional Commeercial 

4. Sr. Divisional Perosnne1 officer, 

N. y. 
Allahabad. 

5. Divisional Account Offi cer, N. Rly Allahbed• 

... Respondents 

Applicator; no. t.-:0  

Anil Kalcr ,riva3tava, s/o 
r/o 

2. ira'Nash CI1L,ndra panCey, 3/ 
191/24 na_roop I:Jr, Alla -a 

3. Rakesh piatap Singh, 5/o Sr 
vill 	Kotva Tehsii 

4. Lharatji 	S/o Sii 
Allahc,bad. 

/92 

i V.K. S'rf,vast va, 
1,.'a r-3. 

3,-,  1, 	 r/c 
3d. 

i R•P• si!ch, 'do 
Distt AllahabaL. 

. K:a;e, r/o 

• • • kpplicants. 

VersJs 
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1‘ 	Union ol India through Secretory, Railway Board 
Rail L;hawan, Ncx Delhi. 

2. General ;tanager, N. Rly Doroda House, New Delhi. 

3. Chief Commercial Supdt. N..Rly 3aroda House, 
"ew Delhi. 

	

.4. 	Divisional Railway AC,anac...er, 
Allahabad. 

	

5. 	Senior Diviional Commertial Supdt. N. illy Alial:abad. 

	

6• 	Station Supdt. N. Rly. Allahabad. 

Responder is 

6A. 3riqinal Application no. 632/92 

1. 1,,alaya Kant, S/c sri S.K. srivastava, r/o 328 
Deghambari Housin Scheme, Bharadwajpurarfl, ;,.11analisur, 
Allaha:Dod. 

Applicant 

Versus 

	

1. 	Unlon of India, through :E- neral _anager, N. Rly 
New Delhi. 

	

2. 	Divisional Railway u.anager, N. lily, :::.11ahchad. 

	

3. 	Beni or Divisional Commercial Supdt. N. Rly Allahabad. 

... Respondents 

urinal Application no. 476/92 

.1 • Shuhil i;umar Srivastava, 'A) Sri Laksh7:1:-,,n Frasad 
Srivastava, r/o 155 	Or ih Niraman Yojna, 

:A.lahabad. 

... Applicant. 

Versus 

1. Union of India through General 1;ianager, N. Railway 
3aroda House, New Delhi. 

2. Divisional Railway uanager, N. 1 Aliahabad. 

Sr,3. 	Divisional Commercial Supdt., N. Rly Allahabad. 

4. 	SI. Divisional pemnnel Officer, N. Rly 

J. 	 Divisional Accounts Officer, N. FilY Allahabaj. 

\9e51.- 
	Respondents - -31/ 

•• • 



• jr • 

(5.() 	or.is;inal Appli cat: Dr no. 477/92 

1. 	 ,io jii On Chdnd, rio 42, 	a Ji ka 
f:dahabcd. 

• • • ,1 J c 

cf India thrcJgh General ;:.anager, 	. 
Baroda EOLISC-. New Delhi. 

	

• 
	Divisi, 	Foil, ay „;ana -jer, 	• -11Y 

Divisional Co::,mErcial Supdt. 

3r. Divisional F erosnnel o.ffider, 2. Rly 

	

5. 	Sr. 	 AccJun -t..s. officer, I:. :11y 

is- espondents 

37, aicinal Application no. 221/P3 

1. liptindra Sln'lh, SA Sfi 	Sin h, r/o 
,611a102:Th, 	Cakaidih, Distt. V,=raLaci. 

2. RalesL 1.0 .iar Singh, s/c 3r f, 	 li c  
Tojn_ir Tost 3akaldhi, 	S401dih, Distt. Varanasi. 

Appliaant 

Versus 
f India thro_177h General ;:lanager, 	#ly 

ailv,'ay Board; Baroda House. New Del hi. 

Chef Comw.ercial 3updt.2."1),.:rot 	:s.ew Delhi 

J . 	 :13ilway 	 Allaiad. 

Divtional Gc.l ,ercial Supdt. N. Fly 

Crioinal Applicetion no. 222/93 

1. 	Sanjay .arain Prasad, S/O Sri R.L. 1:r,2sad, r/o 
22 Lath no. i 

Prasad, s/o 	 Prasad, r/o 
kill 	 1•ost Charaon, Distt. Varanasi. 

ar Os 

...App icant 

35 
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Versus 

1. Union of India, through 3eneral L'Ianager, N. Rly 
Eallwgy Board, Daroda House. :c .w Delhi. 

2. Chief Commercial Supdt., N. Rly Earoda House, 
New Delhi. 

3. - Divisisx-z1 Railway Manager, N. il.y, Allahabad. 

4. Sr. Divisional Commercial, 
Allahabad. 

Supdt. Northern Railway, 

... Respondents 

69O Original Applicati,): no. 219/93 

1. Ram Singh Yadav, S/o Sri R.A. Yadav, r/o Viii. 
Purabhargqai, P.O. Suhansa, Tehsil Patti, Distt. 
Pratapgarh. 

Tina Shanker Yadav, S/0 Sri R.L. Yadav, r/o viii. 
Behdaul Khurd, P.O. Gaura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om prakash, S/0 Sri R. pular, r/o Vill. Behdaul 
KhUrd, P.O. Gaura, Tehsil Patti. pratapgsrh. 

4. V4pudev, 	K.N. Yadav, r/o Viii. Kudia—ka—pura 
Tehsil Niachchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. Union of India through General Manager, Norther., 

Railway Railway Board, Baroda 
2. Chief Commercial Supdt. N. Rly, Baroda House. Nev. 

Delhi. 

3. Divisional Railway Mana .,er, N. Rly Alla abed. 
4. .i. Divisional CommrciJ1 Supdt. N. Allahabad. 

... Respondents. 

Prigianl Application no. 197/93 

1. 	Chet Singh, S/o Sri Rai Dahadur Singh, r/o gill. 
Inargaon, cost semraha, Distt. Varanasi. 

shiv Kumar,i4ishra, - s/0 Sri R.p. riishra, r/o 
!rill Tatihara, Post Deonahti, Distt. Allahabad. 

3. 	vinod Kurhar Singh, sil o 	singh, r/o 
vL11 Roan, post semradh, Distt. 

- -.34 



5. 	shyam Krishan Dwivedi, s/i„ 
viler. Top0, Lel:ohdh, 

// 36  // 

C,. 	 1l  Tripathi, 	 Tlithi, 

r/o 	ihisa4ura, P.)st 	 AIL 

, 

V. 	 1/0 

3/0 	Slivtavo: 

L/0 
• 

eff4 tit) 

• • • 

Versus 

1• 	Jnipn of• India through Snerall lane.- , i. 
Aailway :„haven, Barod,7, ;;oases. 

0_ief ,-;amerciol supdt. Laroida 

3. 
4 • eP-31,-fst,n-cLanefc-0'.  

41-1-y g 

16$iv Delhi. 
Rli 	.,,rial-.6bad. 

... Respondents 

_I • 

• 

Criqinal Applicat'Ion no. 162/93 

prem chanker, s/o Sri 	Pandey, r/o 45 7.,arin 
Tola, Allahabad. 

Sanjay Kumar, Srivastev, 
srivasteva, I/O 16/11 Uew 

3autem 	 s/o sri N.M. ,Lidhikari. r/o 
Loc0 ;,colony Allahabad. 

2acdis Presad srivastava, s/D 
srivastava, r/c 97/A, Karbala, 

Rajehdre Sorasv%,A, 3/0 Sii 1=.3. 	 -i 0  

63 Sariw,-, Tola, Allahabeo 

Om Prake...h srivastave, 3/e 	Stivastav, 
r/o 	(54) 3aqhambar1 c"olony 3/3 Allapur Al1L:haba . 

KUMEIr 3fiva-StaVC-, 

J t:),-Lrb/G :h,:.nshyar,1 :agJr 

;,shutosh i•;u:7,ar 
ar r/o T;:_111 3,1r,!06aya 

3/' 
1/3 ; 	11 CELVDC'E.)3 	a3ar, 

3/0 i ( 	1:1- 
sphhbatiabagh, 

si, (—ate) ;, —P. 

10. heera:; Kumar Ve, rmes 3/0  3. 
150/17_2—A 1::atiyara Roaci, 

K.S. Vc.cma, r/o 
lehaba0. 

• • • 

V2rs'-15 

1. 	ih_pn of :nc:ia throlh 

- 37 

ral M4nager, 	1-Cly 



A1opibegh. 

qhailendra Sahel Verma, S/0 Sri B.F• Verma, r/o 
301/41-A/9E lilak Nagar, Allahabad. 

Km. Rajeshwari, D/o Sri Ram Dass, r/o 2/92-A 

.1amanand Lagar, Allahabad. 

Sunil KJMar srivestava, a/o Sri A.N • Srivastava, 

• r/o 127 Matira Road, Alahabad. 

5. ilajesh Kumar, s/c Sri S.P.L. Srivastava, r/o 
E.C.C.L. srivastava, 3udamadih, Dhanbad. 

6. Awadosh Kilmar Singh, S/o Sri J. 
Singh, r/o surahiYa, 

post fansdih, Distt. 2allia. 

7. Anjeni Kumar Srivastava, s/0 Sri V.N. 

r/o 28-A Krishan 	Allahabad. 

8. Karunesh Kumar, s/o Sri T. t,
ath r/o 545-3 Chenshyam 

Hagar, Allahabad. 

9. Shiam Frakash Srivastava, 
E".'5 54 Bagbambari Colony, 

10. Lalit Kumar, s/o Sri -rem 
Sohbatiabagh, Allehabad. 

Origi•-,u1 Application no. 161/93 

Lhec 	
Yadav, S/o Sri P.L..Yadav, r/o 
Allaabad. 

s/c Sri P. L4, do 
Allahabad. 

Kumar, r/o 16/11 :ew 

Srivastava, 

8 37  8 

Railway Board, 1-2._,roda Tiouse, cfAi New Deni. 

2. 
Chief Personnel Oficer, 1•orthern Railway, aarcd•i 

House, New Delhi. 

3. 	Divisional Railway anager, N. 
hly, Allahabad. 

4. senior Divisional Commercial Sapdt. N. hly, 

Allahabad. 
... Respondents 

• • • 
licant 

Versus 

1. 	Jnion of India through General 
::,anager, N. Rly 

3aroda House, New Delhi. 

Chief personnel Officer, N. lily, Baroda House, 

New Delhi. 

3. Divisional ilailway ;:,anager, N. 1.11y, 	Allhabad. 

4. 
Senior Divisional Commcdial Supdt. N. lily Allahabad, 

■ 

Resporkients 
• .3 
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Original Application No. 150 of 1993 

 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, 4llahpur, 
Allahabad. 

 

 

0000 Applicant 

Versus 
1. Union of India through Genral 

Manager, N. Railway Head Quarters 
Office Baroda House, New Delhi. 

.... Respondents 

0 H J E RjRtSERVtD) 

JUSTICE  B.C. SAKSENA, V.0  

This bunch of 7,3 cases in all involve almost 
identical questions of fact and law and reliefs also. 0.4K 

83 of 1992 is being treated as the leading OA. The number 

of days of working varies in each of the 0.41i, and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. 	The applicants alleged/  that they had worked for 

the period. inaicated by them in the various 0.ks 7 in the month 

of January 1982 4 fis.15/— per day. The aglilicantstllege 

that on the basis of Railwa, Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. 	Reliance for the claim is based on the decisions 
of this Tribunal as also the P.B. in a few 0.As preferred 

...P39 
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by pe
rsons similarly circumstanced. The applicants, 

therefole, have sought a relief for a direction to the 

lespQndents to re-engage the applicants as Volunteer 

Ticket Collectors or „"P bile Booking Clerks as per Extant 

Rules. ---T-he-y—h-ave also in--some petitions prayed that a 

ciroction be issued to the respondents to 61:e the peti- 

loners on duty and pay back wages from 10.12.9'0 till 

the date when they first presented themselves for encage-

ment. 

4. 	The respondents have 

filed a counr affidavit as also a supple mant ar y counter 

resisted the petition and have 

aff id avit 
The applicants have filed a rejoinder affidavit. 

The applicants have admittedly not re-engaged after t'neir 

-
short stint raning between b to 18 days in the month 

of 

January 1932. The Railway Board's circulars dated 6.2.90 

is annexed as gLI;lnexure Al to the leading U.A and have 

slso been annexed in kh,; SUM of the U.S. 	 of p_rusal  

the said letter shows that in the light of the jJd:ment 

dated 26.8.87 of the Central Adinistrative Tribunal, 

Principal Bench, New Delhi in U.A. No. 1174 of 1984(f` '-era 

Yehta and ors Vs. Union of India and Ors ) and :'.ismissal 

of th9 
SLF No. 14613/87 by the Hon'ble Supreme Coult 

on 7.,89. The Railway Board has decided that the 'cut 

off' _ate for being considered for absorption in 

regular employment against regular vacancies earliel 

pl- ol•i-12d to he 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in he present U.A which reads as under:- 

...p40 
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" In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

difccontinuance of the scheme by 
zonal 

Railways, as a result of 
Board's 

/bretletter. dated* 
17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

t Railway administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under para 1. " 

6. 	
In paragraph 1 attention was invited to Railway 

Board% letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.81. 

1. 	
We have heard the learned counsel for the parties. 

2')• 	Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that the OaKs are 

barre by time, lathes and acqui'ioance, 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6‘2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 
dated 	.11.86. Their ,discontinuance had taken place four 

...p41 
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years earlier and not on the basis of the Railway Board's 

said letter. 

11. 	The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.As. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 1 Kumbh mela' have 	aneexed, copy of a  

certificate stated to have been issued by one Ram Das who 
He ad 

has given out his designation as/Ticket Collector 4 f04, N. Rly 

4llahabad. Copy of such a certificate has been annexed as 

&nnexures ie.-3 and ti,-4 to the leading J.e+. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working, period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.e+..s. We, proceed to decide the 0.4k in the 

light of the claim based on the provisions of the Railway 

Board's circular letter dated 6.2.96. 	however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the 0.4s being barred 

by limitation. Aumittedly, none of the applicants initiated 
jjudicial 

enx 	proceedings in any court to challenee their 

discontinuance made in January 1982. The central eedmini-

stretive Tribunaa was constituted in November 1985. These 

0./As have been preferred in the year 1992. 

m noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

bated 6.2.9G is certain decisions rendered by this Bench 

CoIN- 	..p/12 
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of the Tribunal. The said 0.As are 0.A. No. 722&0 

Rajendra humor Srivastava Vs. Union of India and Ors, C,A 

No, 471/80 Mukesh Kumar Srivastava Vs. Union of India and 

Ors, 0.A. No.. 648/91 Madan Mohan Pandey Vs. Union 

and Urso No doubt, in these cases orders for re—engagement 

of the applicants therein had been passed. on the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's circular applied to lgobile 

Booking clerks and the decision in Neera Nahta's case was 

in respect to Mobile Booking Clerks. This distinctiOn was 

noted while alia.ving a few review petitions in some U .As 

and in k).A. No. 131/92 Lalji Shukia and Urs , the only 

direct ton given was that the respondents may consider and 

analyse the cases of Mobile Booking Clerks and find out 

if any scheme can be framed by them laying down a pal‘ti-

cular criteria for re—engaging them on casual or daily 

basis. 	ainst this decision, the Railway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. Supreme court by an order dated 7.4.94 passed the 

following order:— 

ft De lay condoned . The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be framed. The Union of India 	1. 

can examine the matterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impugned order 

that the scheme should be framed in any 

case subject to the above observations the /LP 

is disposed of". 	N\  , 

p43 
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ablavet*b)temutithrs Ahte.21& petataYsi*4tieY-:.otitilemrvivig&Trfzeflt 

Subsequently, the Railway A-+.dministration considered;:, the 

possibility of framing a scheme in the light of the uire-

ctions given in Lalji Shukla's case by the Bench ®f this 

Tribunal which was also repeated in some other 0•d-s which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

12, 	
The Railway iidministration in the supplementary 

counter affidavit have indicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors for absorption and regularisation in group'C' 

category posts since this would militatAgainst the statutory 
ea' 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in pare 127 of :Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that n© such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—
engagement en casual or daily basis. 

1$• 	
It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdeer entry 

and will Affect reservation policy as contained in 4
-rticle 

16(4) of the Constitution of India. It was also held th 
framin 

	

	 at 

g of such a scheme for those Volunteers who have clearl 

worked for a period of morel 	
y 

y for 5 t® de  days will be against 
public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at lare 
g 

would be deprived of their legitimate rights. 

...p44 
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Admittedly, this scheme has been given up after 

47.11.86 and the Railway Administration has for cogent reasons 

indicated that tt was not feasible to draw up a scheme 

re4uired in orders passed In various 0.A.s 

Shri B.B. Paul has also invited onit our attention 

to certain decisions in review petitions which were allowed
,  

iju-13 	
On the basis of an enology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

went had been passed in the 0.4+.s. While 044144 	
allowing the  

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks and Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendere 

from time to time and the view taken in the earlier decision: 

have been washed down or even not accepted in later decision: 

and a direction to draw up a scheme was only provided as in 

Lalji Shukia's case(Supra ), which wais followed in many other 

subse quent decisions. The  turns and twists whiAhave .taken 

place in the view expressed on the question have been referr 

to show that the decisions of this Bench of the Tribunal on 

the basis of which the applicants// aiming similar benefit 

being extended to them do not hold the field. 

12. 	V;c:,  may now take up f9r consideration the plea of 
benefitof the 

the applicants that theidecisions in sown 0.P.s in favour of 

similarly situated persons may IR extended to the applicant 

It is now fairly well settled tiat the judcTent of the Trib; 



of that muter of any court cioes not give rise 
tD a 

cause of action. It is the orders of 
the authority 

concerned or their inaction 
which give rise to the 

cause of action based upon this has to 
be considered for 

purposes of determining whether the 
petition is 

barred by time under the provisions of SCC. 
21 of the Administrative Tribunals Act. 
la. 	As was noted by the .'iad-ras Bench of the Central 
Administrative Tribunal in a decision reported in (1994) 

28 ATC pg. 2u, 'Tamil Nadu Divisional Accountants Associa-

tion and i.&s. Vs. Union of India and Lirs, this position of 

been clearly affirmed in the judgment of the 

Supreme court in 'Shoop Singh Vs. Union of India and 
Crs. 

(1992) 21ATC page 

question of delay 

the applicants was passed cn 
14.1(.).8;.2. A decision on a similar 

order was rendered 
by the 

Chandigarh Bench of the Tribunal on 1.5.91. There 
after the applicants Association moved in the matter and 
made a 

representation. 5 years delay was held as fatal, 

19. 	A Full Bench of the Ernakulam Bench of the 

Tribunal in a decision reported in (1994) 28 ATC 177 has 

also taken the view that decisions in 
similar cases cannot 

a fresh 
cause of action and the period must be counted 

from the date the claim relates. 

grievance and the 

lew has 

675. Before the Madras Bench the 

was raised and it held that since the 
delay has net been 

satisfactorily explained the C.Awas 

rejected on the ground of limitation alone. In 
that 

case an order adverse to 

give 
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21. 	The Hon 'ble Supreme Court in 'Bhcop SingK Vs. Union 

oY india snd L■rs (Supra had interalia, held is thatninordinate 

and unexplained delay and lathes by itself/a good ground 

ter re#use relief to the petitioner irrespsctivc? of vt, 

merit of his claim, it was al se observed that Art. 14 or 

the principle of non—discrimination is equitable principle. 

There fore , any relief claimed en that basis must itself 

founded on equity and not be alien to that concept"„ 

2te 	v: may also refer tc a relevant obserw:tion made in a 

recent decision of Hon. Supreme Court in 'Ratan Chandra 

Samant and ors. Vs. Union of India and ors reported in 

1994 S.C.C(LLS, page 182. The petitioners before the Supre-

me Court in that case were casual 13boureZ of south eastern 

L1ailway. They ,!_re re alleced to have boen appointed be 

i964-65 and represented between 1975-78. They, through 

their petition sought- a direction to tk: issued to the'`opp. 

parties to include t r names in Live Casual Labourers 

R,3 ,:;ister after due sc ening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others anti was*  a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scherr- and -to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 199C to the Author ities in 

which it was alleged that they are not follow inc the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise ; 
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are 
(i) %..hether the petitioners/entitled as 

matter of right to reemployment. 

(ii) whether they hae lost their richt, 

if any,bue to delay.  
2Z, 	 de aline with the said Liuestion the 

following observation was made :– 

ft 
Delay itself deprives a person of 

remedy available in law, in abstPnce of 

any fresh cause of action or any legislation 

a person who has lost, his remedy by lapse 

of time looses his right as v,e11", 

A F ul1 Bench 01 the Tribunal (PE while 

deciding ■., .As 767 and 842 of 1989 made the folloinc 

relevant observation :-  

" It is not cpenei tc court of record to 

pass an order in respect of persons who 

are no even present before it by any 

api_licaticn or petition. 	In this vie• 

of the matter the view.  taken in the 

case of one 	more employee by a judicial 

forum cannot be it_sc facto made appli-

cable to all other employees in the 

cadre, rank or situation by anoth —r 

judicial forum." 

This observation also supports the view taken hfre -inabove 

that the judgment in a case does not give a cause of 
who 

action to another employee,/claims to be similarly 

ci]cumstanced as the applicant in other case earlier 

decided. 

_ _ - 	 

sane 



24. 	 lerned counsel appe-Laring for 

the iespondonts have invited oui attention to a decision 

iendered by the •lincipal Bench in 'shish Chakraborty Vs. 

-.
Union of indi and urs, eportcd in 194(1; AIJ 332. in 

the said case the fats are -almost identical as in ttie 

case in hand. The applicant alleged that he v:as engaged 

as Mobile Booking Clerk from 1.6.05 to it',7.35 end had not 

been endard thereafter, He made a representation stating 

that he has :;orked for 32 days in 1985 and in viev,i of the 

circfarar cf the 1::ailway Board dated 31.5.2 he be also 

considered for absorption as Mobile Booking Clerk. The 

pplicent's representation was rejected and he was informed 

that he cannot be absorbed in terms of the letter dated 

12.C.92. In the said c:se the qpplicant based his claim 

on the basis of a decision of the F.B. in a similar bunch 

cf the cases. The Division Bench took the view that 

there is no parity or similarity between she applicarts 

case and the applicants in the bunch of cases decAed 

earlier, It was held that since the services of the 

applicant was not discontinued as a result of Railway 

Board's letter doted 17.11.66. the ap.,lioant's case was 

not covered by pare 3 of the Railway Board's letter 

dated 6.2.9C. Since he was not discharged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.86. The same situation 

obtains herein also and we have already held accordingly. 

25. 	In the said case , efcrIting to the decision of the 

Supreme court in 'Bhoop Singh Vs. Union of India and Ors 

(Supra the cluestion of delay• . s also 
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considered end it was held that the petition reas barred 

by limitation 	the cause of action having accrued 4ikii in 
July 1985. The said k).A was filed sometime in the year 
1993. 

2. 	 Tbc 
learned counsel for the respondents also 

invited our attention to another decision rendered by the 
same ✓i,

fision Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. ;anion, of India and Ors reported in 1994(1) ATJ 
pc-84. 

21i• 	 Thepetitions  before us are cieeirly barred 
by limitation as provie d 

in Sec, 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's 
letter dated 6.2.90 is not attracted and applicable_ to the 
applicants. 

2$. 	 idmittedly, the scheme hesx been given up 
since after 17.11.86 and is no 

longer in force. This fact 
cannot be lost sic 

the 	ht of. The aieplicants therefore, cannot 
be granted/relie4F4rayed for by them, The applicants also 
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer TicLet Collectors havebeen 

included in the avvroved 
list of 1982. It is, therefore, pleaded thc-t the responde-
nts have been given re-engagement to some Ve l unteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

114• 	 In the counter affieavit, it has been indica 
that the 12. persons named in para 4.1C of the leading O.A 
had been re-

engaged as Liebile booking Clerks and not as 
Volunteer 

Ticket Collectors. The allegation, 
therefore, 

ha*, been denied. 1-3,: that as it may, the applicants would 
be entitled to the relief claimed by them only if it is 
based en any statutory provision. The 

act of the respo- 
neents in ::e-engaging a few which has been satisfactorily 
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explained will not give rise to discriminatory treatment. 

The applicants in effect are seeking re—engage'' .he 

strength of having worked for a period ranging between 

to lB dayso which alsc is doubtful*and has been disput6d 

by the respondents. 

311. 
	 in view of the rIstussion hereinabove, en 

a totality of the circumstances 4Je are not pursuadedAto 

grant the rell?fs claimed for by the ai.plioants. 

lack merit and 	accordingly dismissed. No ordf;,r as to 

clst\ 
costs. 

3t. 	 The copy of the judgment shall be placed 

on each of the 0.A6 which have been decided by this common 

juogmect. 

( K. iMMUKUVAR 	 ( B.C. SAK:-..dNA 

Mii71BER(A) 	 ';ICE CHAIRMAN 

EmTED: DEC2BEa,110, 1994  
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